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MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 17th April, 2025

S.0. 1785(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.O. 2564(E). Dated:02/07/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH161A in
the stretch of land from Km. 372 to Km. 382 (1st floor Administrative Building, Bus Stand Road, Above Tahasil Office
Bhokar) in the district of NANDED in the state of MAHARASHTRA ;

And whereas the substance of the said notification has been published in “LOKMAT” and “LOKMAT
TIME” both dated 01/09/2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH161A in the stretch of land
from Km. 372 to Km. 382 (1st floor Administrative Building, Bus Stand Road, Above Tahasil Office Bhokar) in the
district of NANDED in the state of MAHARASHTRA

|State: MAHARASHTRA |District: NANDED |

SI. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

L1 | 2 L s 4 | 5 I 6 |
[Taluk: Mudkhed |
|Vi||age: Mugat |

1 188 Private Agricultural 0.0102||Gangabai Rohidas
Hatkar, Dilip Rohidas
Hatkar, Sangita
Kamaji Navghade ,
Lalita Dipak Thorat,
Anil Rohidas Hatkar,
Jyoti Rangnath
Navghade

188

2 189 Private Agricultural 0.0105||Pralhad Tolaji Hatkar,
189

3 189 Private Agricultural 0.0253||SAHEBRAO TOLAJI
HATKAR
189

4 189 Private Agricultural 0.0302||PANDIT TOLAJI
HATKAR
189
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5

189

Private

Agricultural

0.012

shrimati tanabai
lobhaji
hatkar,ramchandra
lobhaji hatkar,keshav
lobhaji hatkar,ramesh
lobhaji hatkar,rajendra
lobhaji hatkar,sangita
pandit
pudangey,nanda
bhagwan hingole
189

479

Private

Agricultural

0.1

Gurudwara Matasaheb
Devaji Mugatdhal tarf
mukhya jathhedar
Baba Tejasinghji
chelaba Premsinghji P
Guruvisinghji

479

481

Private

Agricultural

0.12

Dajiba Vitthalrao
Kalyane
481

481

Private

Agricultural

0.133

Nana Ganpati Kalyane
481

481

Private

Agricultural

0.056

Godavaribai Prakash
Kalyane
481

10

481

Private

Agricultural

0.05

Shantabai Uttamrao
Kalyane
481

11

481

Private

Agricultural

0.12

Gurudwara Matasaheb
Devaji Mugatdhal tarf
mukhya jathhedar
Baba Tejasinghji
chelaba Premsinghji P
Guruvisinghji

481

12

533

Private

Agricultural

0.23

Govindrao Sambhaji
Pawar
533

13

533

Private

Agricultural

0.7

Datta Bapurao Pawar
533

14

533

Private

Agricultural

0.16

Jugnakaur B
Ganpatsingh Sapure
533

15

533

Private

Agricultural

0.12

Shivaji Yadavrao
Dhumal
533

16

536

Private

Agricultural

0.04

Babansingh
Ganapatsingh Sapure
536

17

537

Private

Agricultural

0.73

Babansingh
Ganapatsingh Sapure
537

18

538

Private

Agricultural

0.09

vyankati Shamrao
Pawar,

538
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19

539

Private

Agricultural

0.56

Prabhu Vyankat rav
Puyad d
539

20

539

Private

Agricultural

0.01

Bharatabai Dharmaji
Puyad
539

21

539

Private

Agricultural

0.3

, Chandrabhaga Balaji
Kale
539

22

540

Private

Agricultural

0.36

Sambhaji Tejrao
Pawar
540

23

540

Private

Agricultural

0.13

Prabhu Sambhaji
Pawar
540

24

540

Private

Agricultural

0.09

Devidas Prabhu Pawar
540

25

540

Private

Agricultural

0.02

Santosh Sambhaji
Pawar
540

26

541

Private

Agricultural

0.11

Lakshman Shamrao
Pawar,
541

27

543

Private

Agricultural

0.51

Datta Govindrao
Pawar
543

28

543

Private

Agricultural

0.33

Dhondiba Balaji
Puyad,
543

29

543

Private

Agricultural

0.05

Rajaram Balaji Puyad
543

30

543

Private

Agricultural

0.27

Datta Govindrao
puyad,maroti bhimrav
puyad,digambar
govind puyad,archana
govind puyad,vandana
sudhakar
mapari,samaik kshetra
543

Total||

5.4772||

[F. No. NH-12014/54/2021-22-MAH(Z-4)/3D]
SHAIKH AMINKHAN, Director
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